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qEF TREEH i ST A

T2 faeett, 1 arder, 2026

RT3, 1689(3T).— Fea 1T ALHTT, TS TITHRT AT 1956 (1956 T 48) (Forer ToH = T2
I<F ATETHIH FgT TAT &) T 91T 3F =l IT-ITT (1) FIRT T RRAT AT TN T g0, Tg THTHTT gl ST
& TETq o GSITa T % FEATAT forel § NH 754 AD ([feramT atéet dathies, Tehat-1) & .57, 0.000 &
.. 30.300 T & -@ve & A (FEEH/TeE ey Aied 2-oIA/4-c/ 6-A & FATT A(R),
SALEAT, T ST TATAT & Al TS & (o0 ag A Auterd g et |@ferd aui = srqg=t § &
AT §, UHT S T TS LA 6 SO ST T S0 el g |

Fre AT =Af<h, ST 3<% 9 # Baeas g, S At am &t gy 37 it IT-amT (1) F eI qarh
TATSI o o7 UHT IH o ITANT 92 TSI H TH ATSEAAT & TR Sl A & e & 6 Fia< st
AT T T T |

UHT T AT qEH TSI, i (AT Tored ATt axarar &1 fofad 9§ Teqq &
STTOAfT 3 SEH A AT ATAHRIAT FhT STTua 3T Feqw qriaam<r, ol &r A mrg =9 7 37 Bt
fafers T9aw T g S FT G907 &Y U A=t i qAars F TEr 967 UH 7 AT A 6
TETY, TS e &l, OF Teqm TSy raeds THe, A< g0 AT af di Hl SAATd FT THT AT
LTI FT THT |
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ITH AT T &7 37T T IT-GTT (2) o Tl T STERTr gTer Foha 17 s T straer sifae
il
TH ATAGAAT 6 AT AT ATAT A 6 LT AL A A1 FLH TIEHEN % I FATAT | 3T
2 oY 39e RRaas =feat g Adveror fora ST aear 2 |
ATEAT

ISTTel 57 o FeATdT f5rer § NH 754 AD (Sferamr aféer diahies, Tosi-1) & f.51. 0.000 & ..
30.300 F T o1sie T ST ATl AT Ted STeaT S3AAT digd S{H T e &awr

R EIEIEAEIC] St &1 9 I
EAT Y AU EeT || R F IER || g AR | i F e IR ERT
AU (GIRIEESIE) (FFRAT)
1 2 3 4 5 6

ATTeh T ATH: qT9T

WEEIKIL AL EEINC))

1 86//16/2 EEil GEAL 0.015176 (%47 0.015176

2 86//24 IGEl GEAL 0.025293 (gFa7) 0.025293

AT T AT q<T1eT (437)

3 54//8/1/1/2 EEil T 0.03541 (377 ) 0.03541

ATAH BT AT RIS

ATie T ATH: THIE (16)

4 79//10/2 EEil GEAL 0.022764 (%47 0.022764
Total 0.098643

[T. . 25221/NHAI/PIU/BTI/BTI-LDH/3A ]
g T, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1689(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning/ six laning etc.,), maintenance, management and operation of NH
754 AD (Ludhiana Bathinda Greenfield Section, Package-1) in the stretch of land from Km 0.000 to Km 30.300 in the
district of BARNALA in the state of PUNJAB, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, District Revenue Officer Barnala in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling in the stretch of land from Km 0.000 to
Km 30.300 of NH 754 AD (Ludhiana Bathinda Greenfield Section, Package-1) in the district of BARNALA in the
state of PUNJAB

State: PUNJAB District: BARNALA
SI. No. ||Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Tapa

Village: Sandhu Kalan (4)

1 86//16/2 Private Nahari 0.015176 (Hectare ) 0.015176

2 86//24 Private Nahari 0.025293 (Hectare ) 0.025293

Village: Badhata (437)

3 54//8/1/1/2 Private Nahari 0.03541 (Hectare ) 0.03541

Taluk: Bhadaur

Village: Ramgarh (16)

4 79//10/2 Private Nahari 0.022764 (Hectare ) 0.022764

Total 0.098643

[F. No. 25221/NHAI/PIU/BTI/BTI-LDH/3A]
SHAIKH AMINKHAN, Director
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